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e See Rule (12)
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
CUTTACK BENCH

ORDER SHEET
Or ca tne)
| Applicant (s)........ N’U’T QQOM Q... MC ‘A YRG5 Respondent (s).UN @) Lagha &Q%(

.....................................

Advocate for Applicant(s)..Mjs...... PK‘ ..... P QQ“*-L‘ ........ Advocate for Respondent(s)
- ) | |

..................................

NOTES OF THE REGISTRY ORDERS OF THE TRIBUNAL
9,p,o.wé+ Ra. 50/, (¢ Tes)

REGIS TR “
For Reqdsak™ pi. S
‘{) - .. Registraw \K}M\ B
Tefufoz L. ORDER DATED 13-11-2003,
50/(9 On seing mmtioned,this‘hacter is

taken ug t.éay.

it % Heard Mr.P.K.Padhi, learned Ceunsel

M appearing fer the Applicant and Mr.A.K.Bese,
Gt ""‘[L“‘ Learned Senier Standing Ceunsel Lepresenting
i, 'g,“ ;
)Z,C,rt% | fex the Res pondents,Alleging inactien ef the
- p AR AS
‘ W s Respendents in the matter of i
i \@\‘\05 er o providmg

cempassienate appeifitment te his sen
(Manoranjan mshra)i\has filed this original
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NOTES OF THE REGISTRY ORDERS OF THE TRIBUNAL.
Q

i\b -~
Applicatien under sectieon 19 ef the A,T.Act,
1985, It is the case of the Applicant that
he has made representatien for previding a
compassionateg‘abpointment te his sen

Shuda

Man@ranjan Mishra is still pending with the
autherities. A capy ef such representatien
is enclesed in this original Applicatien

y . as Annexure-l dated 24.12.1991.w.thout

CD‘W “ ool ﬂ//r/X%//@ " entecing inte the merit of this case,this

aited cor »77 Original Applicatien is dispesed of at this
7cy &%/ /L( admissien stage, i\calling up-en the
/jmpé Respendents te examine the grievance of
the Applicant and pass necessary erders in
e $eme &g T}
the matter within a peried of 9@ days frem
) Loy ”N”""‘é/ /v ﬂc the date of receipt of a cepy of this erder.
C"“”"“"% 04"’{ /7‘0@ Liperty is alse glven te the Applicant te
<> _ !
ole - ch make a censelidated applicati en,if he s®
'\\'0 yeri
S(@?’/ desire;within a peried eof seven days hence.
Wl with the asove eoservatiens and

pr il ///0) directiens,thés oA is dis Lesed of at the

admissien stage.Ne Cests.
send ceples of this erder te the
Resy-ndents,almwith makkg cepies of this

o. A, ,and free copies of this erder be given

te learned ceunsel feor pet h sides.




